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                      CIVIL APPEAL NO(s). 4244 OF 2006

DINESH KUMAR                                           Appellant (s)
                          VERSUS

YUSUF ALI                                              Respondent(s)

(With appln(s) for exemption from filing O.T. and office report )

Date: 18/05/2010    This Appeal was called on for hearing today.

CORAM :
        HON’BLE DR. JUSTICE B.S. CHAUHAN
        HON’BLE MR. JUSTICE SWATANTER KUMAR
                          (VACATION BENCH)
For Appellant(s)
                     Mr. Manish Vashisht, Adv.
                     Mr. Sameer Vashisht, adv.
                     Mr. Sanjay Saini, Adv.
                     Mr. Aashita Yadav, Adv.
                     Mr. Ashok Mathur, Adv.
                     Mr. S.K. Verma,Adv.
For Respondent(s)
                     Mr. A.K. Chitale, Sr.adv.
                     Mr. Niraj Sharma,Adv.
                     Mr. Sumit Kumar Sharma, Adv.
                     Mr. Vikrant Singh Bais, Adv.

            UPON hearing counsel the Court made the following
                                O R D E R
            Heard learned counsel for the parties.
            Hearing concluded.
            Judgment reserved.

      (Sukhbir Paul Kaur)                      (Indu Satija)
          Court Master                         Court Master
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